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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAO BENCH 

O.ANO. 395/92 

	

DATE OF DECISION 	26.8.98 

Li nqam Surendr akumar 	 Petitioner 

Mr. M.M. XaVier, 	 Advocate for the Petitioner b 
Versus 

The union of India & ors. 	Respondent S 

Mr. R.M. yin 	 Advocate for the Respondent {s 

CO RAM 

The Hon'ble Mr. V. Rarnakrishflafl, vice Chairman. 

The Hon'ble Mr. PC. Kannan, judicial member. 

JUDGMENT 

Whether Reporters of Local papers may be allowed to see the Judgment 

To be referred to the Reporter or not ? 

c, Whether their Lerdships wish to see the fair copy of the Judgment ? 

4, Whether it needs to be circulated to other Benches of the Tribunal ? 	' 



-2- 

Lirigarn Surendrakuirar 
3/0. shri Ramprasad RaO, 
Chargernan Grade A 
Bhavnagar para workshop 
Western Railway, 
Bhavnagar par a, 
Address: 
Block NO. 11/21, 
Ti 1-Mali a, 
Vithaiwadi, Bhavnagar. 

(Advocate; mr. M.M. Xavier) 

ers tjs 

Applicant. 

I. The union of India 
Owning & Representing 
Western Railway through its 
General Manager, 
churchgate, Bombay-20. 

The Chief workshop Manager, 
Ajmer Workshops, 
Western Railway, Ajifier. 

Works Manager, 
Bhavnagar group of Workshops, 
western Railway, Bhavnagar,Par a. 

Shri M.D. Deshpande, 
Changeman Grade 1. 
c/o. Shop supdt., 
3havnagar Para Worksbop 
Westr n R€1 iway, havnagaL rar a. 

Shri K.D. Parar 
iarqernafl Grade A 

Whiternenta]. Shop 
c/o. shop gupdt. 
Western Railway, Bhavnaar para 	... 

ORAL OR.)E 
Q.A.1,10. 395/9 2 

Date; 25.2,i')93. 

per; Hon'ble Mr. V. Ramakrishnan, Vice Chairman. 

Mr. xavier seeks leave to withdraw the O.A. 

1pave 	r!t1. O..'L.  i. 	pced of as withdrawn,. 

(P.c. Karinan) 
Member (j) 

(V. amkrihnan) 
vice Chairman 


